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Dres_en# ¢ Hon'hle P“E.Ju‘tice A.K.’Chatterje_'es Vice~Chairman,

Hontblg [VD:,M.S.JVUkhe;‘jee; Administratiyve Member. |
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UNION OF INDTA & oms, j

For the petitiocher: Mr.P.N.Jash,coimsel.;

For the respondentss NONE, -

. O R DE R : ¥
This is presented as an unlisted motion to day by

Mr,P.NJash,ld,counsel, who is appearing for the petitioner.
None appears for the respondents. “

This M A be treated as a Supplementary Applicaticn sinoce
- this has been f:l.led stating certain deVeJ.Opments subsequent to.
~ the filing of the 0.A,

. ll
This be listed for hearing along with the connect;ed O.A,

no,199 of 1996 which is fixed for hearing on 11,2.97. Reply to
this Supplementary Application be filed at least a week before
the date fixed for hearmg regarding sdmisgi on, No further time
- will be allowed, j
|  Order passed this day shall be ccmmunicated by the peti-
. 4 oner to all the respondents, '

Plain Copy to MRk the petitieuer. | i
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